
 
 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
 2nd & 3rd Floor, Mahanagar Doorsanchar Sadan (MTNL Building), 9, 

CGO Complex, Lodhi road, New Delhi 110 003. 
 
 

Dated: 02nd September, 2022 

 
N O T I C E 

 

 
Please take notice that the following matters listed on 06.09.2022 in the Court of 

Chairperson at 02:00 PM will not be taken up due to non-availability of the Bench. The next 

date of Hearing is 09.09.2022. 
 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 584 of 

2020 

 

Andhra Pradesh State Financial 

Corporation  

VS. 

Kalptaru Steel Rolling Mills Ltd. & Anr. 

 

With 

Gautam Singh 

 

 

 

 

Awasthi-R1 

Avinash 

Mohapatra-R2 

 

 

2.  Comp. App. (AT) 

(Ins) No. 866 of 

2020 

 

Kalptaru Steel Rolling Mills Ltd. 

Vs. 

Southern Power Distribution Company 

of A.P.Ltd. 

 

With 

Anoop Prakash 

Awasthi 

Rakesh K. Sharma 

Tanvi Gupta 

Nishant Sharma 

Vikramjit Banerjee 

 

3.  Comp. App (AT) 

(Ins) No. 914 of 

2020  

 

 

Southern Power Distrubution Company 

of A.P.Ltd. 

Vs. 

Kalpatru Steel Rolling Mills Ltd. 

 

With 

Rakesh K.Sharma Anoop Prakash 

Awasthi 

 

4.  Comp. App. (AT) 
(Ins) No. 1078 of 
2020 

 

Southern Power Distribution Company 

of A.P. Ltd. 

Vs. 

Kalpataru Steel Rolling Mills Ltd. & 

Ors. 

 

With 

Nishant Sharma  PBA Srinivasan 

Avinash Mohapatra 

Parth Tandon-R2 

Gautam Singh-R3 



5.  Comp. App. (AT) 

(Ins) No. 68 of 

2021 

 

Andhra Pradesh State Financial 

Corporation 

Vs. 

Kalptaru Steel Rolling Mills Ltd. & Anr.  

 

Gautam Singh   PBA Srinivasan 

Anoop Prakash 

Awasthi-R1 

Nikitha Ross-R2 

 

 

 

 
           By order of Hon’ble Chairperson 

 -Sd/- 

Registrar 


